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IN THE CENI'RAL AOMINIS'IRATIVE 'm.IBUNAL, 

JAIPUR BElCH, JAIPUR 

Date of order: 27-08-1996 

OA No. 417/1996 

•• Applicant 

Versus 

Union of India and Ors. •• Respondents 

~. Shiv Kumar, counsel for the applicant 

Mr, V,S,Gurjar, co1J.nse1 fer the res~tXients 

CORAM: 

Hon' ble Mr. O,P.Sharma, Administrative M'!mber 

Hen' ble ~. Ratan Prakash, Judicial M!mber 

ORDER 

Per Hon'ble Mr. O,P,Sbarm:l~ Administrative Member 

During the c011rse of argllt'Ttents the learned OQunsel 

for the applicant seeks permission to withdraw the OA. 

Eermissign granted. The OA is 

~ 
(Rata n P.ra kas h) 

Judicial Member 

dismissed as withdrawn. 

<o.P.~) · 
Administrative Member 


